BENCH-I
NATIONAL COMPANY LAW TRIBUNAL

KOLKATA BENCH"
KOLKATA

C.P.No.156/2015

Present: Hon’ble Member (J) Shri Vijai Pratap Singh
Hon’ble Member (3) Shri Jinan K.R

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 17t October 2017, 10.30 A.M

Name of the Company | Sushil Kumar Ganeriwala.
-Versus-
Bengal Brahmaputra Developers Pvt. Ltd. & Ors
Under Section 397/398
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Ld. Counsel for the petitioners and the respondents are present.
Heard the part arguments of the Pr. CS of the petitioner. It appears

from the record copies of the reply filed by the respondents on 05/12/2017




have different page numbers than the page numbers stated in the copy

supplied to the respondents.

Ld. Pr.CS made a request that he will apply for certified copy of the
same and office may be directed to issue the same on priority basis. Prayer
is allowed. Office is directed to issue the reply submitted by the respondents

on 05/12/2017 on priority basis.

The case is adjourned to 14/11/2017.

adeols SRR

(Jinan K.R.)

e, (Vijai Pratap Singh)
Member (J) Member (J)




